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RT3, 3748(3T).— Fea I TLHTT, TP TR ATATTH 1956 (1956 7 48) (Frer T T T2
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I SATerfe=w it & 3 T IT-4TRT (2) F Tef werw wrfersTe grer oAt i e oft straer sty

I |
TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT AL TETH TTIEHL & I FIATAT H JTAeE
2 SlIY 3 [Raas SARRAT T HLreAT foham ST aaat 2 |
EEv el
ST 57 & AT ol § TP TSTHARI-R\9 % HITa T ST & (A gq (.41, 0,000 & ..
4 9.9 3¢ 3 ToIT TS ol ST AT ST Tgd ATAT HLaAT Higd qIH H7 d@ierd fEawor

TS T ATH: oA S 1 e Wil

EATES gagr e | R F yER | g i || i amea R ER ]

Hear (FATT THTE) CRER)

1 2 3 4 5 6

ATAH T AT HISAT
ATTe T ATH: STHHAS
1 320 BE(l () 1.1595 (Z%a7 ) 1.1595
2 322 IGELl (Ff) 1.0059 (FTT) 1.0059
3 323 REL (F) 0.9357 (z%7¥) 0.9357
4 325 BE(l () 0.7505 (FFaT) 0.7505
5 326 BE(l () 1.4736 (%47 1.4736
6 327 IGEl (F) 0.1637 (F%aT ) 0.1637
7 328 REL (Ff) 0.6273 (%X ) 0.6273
8 329 BE(l () 0.2327 (FF7X) 0.2327
9 332 BE(l (%) 0.7361 (FF7X) 0.7361
10 333 REL (Ff) 0.8369 (%X ) 0.8369
11 334 IGELl (F) 0.4405 (%37 ) 0.4405
12 335 IGEl (F) 0.24 (g%aT) 0.24
13 336 IGEl (F) 0.4124 (37 ) 0.4124
14 337 IGELl (F) 0.2385 (%37 ) 0.2385
15 338 IGELl (F) 0.1791 (FFAT) 0.1791
16 339 IGEl (F) 0.2578 (37 ) 0.2578
17 340 IGEl (F) 0.2607 (27 ) 0.2607
18 341 qTHT (FT/AET) 0.1564 (FFaT ) 0.1564
19 342 AT (Ff/AET) 0.4773 (2FTT) 0.4773
20 343 AT (FO/AET) 0.4427 (ZF7T) 0.4427
21 344 HqTHTT (FO/AET) 0.179 (B%47) 0.179
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22 345 AT (FT/AET) 0.1915 (F%aT ) 0.1915
23 346 AT (FA/AET) 0.8081 (Z#7¥ ) 0.8081
24 416 IGELl (Ff) 0.5513 (F%aT ) 0.5513
25 417 fasft (Ff) 0.7162 (2%7X ) 0.7162
26 426 BEil (Ff) 0.1115 (FFAT) 0.1115
27 427 BEil (Ff) 1.6073 (BF7T) 1.6073
28 512 fasft (Ff) 0.4361 (%X 0.4361
29 689 fasft (Ffo) 0.5737 (2%7X) 0.5737

Total 16.202

[*T.H. 3a/Morbi bypass/3A]
g HE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3748(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 27 in the
stretch of land from Km. 0.000 to km. 51.128 of the development of the Morbi bypass (Collector office, Jilla Seva
Sadan, Shobheshwar Road, Morbi) in the district of Morbi in the state of Gujarat, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SLAO-O/o Collector-Morbi(Km 0 to
Km51.128 NH 27) in writing and shall set out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling on NH 27 in the stretch of land from
Km. 0.000 to km. 51.128 of the development of the Morbi bypass (Collector office, Jilla Seva Sadan, Shobheshwar
Road, Morbi) in the district of Morbi in the state of Gujarat

|State: GUIARAT | District: MORBI |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L)L [ T 5 || 6 |

|Taluk: Morbi |

|Village: Jasmatgadh |

1 320 Private (Agriculture) 1.1595 (Hectare ) 1.1595
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2 322 Private (Agriculture) 1.0059 (Hectare ) 1.0059
|3 ||323 ||Private || (Agriculture) || 0.9357 (Hectare )” O.9357|
l4 1325 |Private | (Agriculture) || 0.7505 (Hectare )| 0.7503|
|5 ”326 “Private “ (Agriculture) “ 1.4736 (Hectare )“ 1.4736|
ls 1327 |Private || (Agriculture) | 0.1637 (Hectare )| 0.1637]
|7 ”328 “Private “ (Agriculture) “ 0.6273 (Hectare )“ O.6273|
|8 “329 ||Private || (Agriculture) || 0.2327 (Hectare )” O.2327|
|9 ”332 ||Private || (Agriculture) || 0.7361 (Hectare )” O.7361|
o 333 |Private | (Agriculture) || 0.8369 (Hectare )| 0.8369)
1 1334 |Private | (Agriculore) || 0.4405 (Hectare )| 0.405|
|12 ”335 ||Private || ( Agriculture) || 0.24 (Hectare )” 0.24|
13 336 |Private | (Agriculture) || 0.4124 (Hectare )| 0.4124]
e 337 |[Private | (Agriculture) || 0.2385 (Hectare )| 0.2385|
s |33 |[Private | (Agriculture) || 0.1791 (Hectare )| 0.1791]
li6 1339 |Private | (Agriculture)y || 0.2578 (Hectare )| 0.2578
17 1340 |Private | (Agriculture) || 0.2607 (Hectare )| 0.2607]
| 18 ”341 ||C0mm0n || (Agriculture/Canal)” 0.1564 (Hectare )” 0. 1564|
|19 ”342 ||C0mmon || (Agriculture/Canal)” 0.4773 (Hectare )“ 0.4773|
o 343 Common || (Agriculture/Canal)||  0.4427 (Hectare )| 0.4427]
|21 ”344 ||C0mmon || (Agriculture/Canal)” 0.179 (Hectare )” 0.179|
|22 ”345 ||C0mm0n || (Agriculture/Canal)” 0.1915 (Hectare )” 0. 1915|
|23 ”346 ||C0mm0n || (Agriculture/Canal)” 0.8081 (Hectare )” 0.8081|
24 416 |Private | (Agriculure) || 0.5513 (Hectare )| 0.5513]
125 417 |Private || (Agriculture) | 07162 (Hectare )| 0.7162|
e 426 |[Private | (Agriculure) || 0.1115 (Hectare )| 0.1115]
7 a7 |[Private | (Agriculture) || 1.6073 (Hectare )| 1.6073)|
s |si2 |Private | (Agriculture)y || 0.4361 (Hectare )| 04361
9 [l689 |Private | (Agricutture)y || 0.5737 (Hectare )| 0.5737
| Totall| 16.202]

[F.No. 3a/Morbi bypass/3A]

SHAIKH AMINKHAN, Director
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